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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

O.A. No.252 of 2007
DATE OF DECISION: 18.09.2007

Shri N.C.Das Choudhury, MES228330 & 250 others
Mr.M.Chanda _
teeesssetesssssaasesssee et san s Advocate for the

Applicant/s.
- Versus —
U.0.l. & Ors
T T ITR T TR PR PP e etecsesseacaraceesenaanes et eesececesssiassasaneeseosne Respondent/s
Mrs.M.Das, Addl.C.G.S.C.
................................................................................. Advocate fOI" the
‘ Respondents
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THE HON'BLE MR. K.V. SACHIDANANDAN, VICE CHAIRMAN
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH

O.A. No. 252 of 2007
Date of Order: This, the 18th day of September, 2007.

THE HON’BLE MR. K.V.SACHIDANANDAN, VICE CHAIRMAN

1. Shri NC Das Choudhury MES-228330, Elect HS II
2. Shri Jiten Biswas MES-243829, Elect HS

3. Shri MR Laskar, MES-243647, Elect

4. Shri MHK Choudhury, MES-243454, Elect

5. Shri TM Deb, Shri TM Deb, MES-243649, Elect

6. Shri KU Laskar, MES-243881 Elect

7. Shri ML Barman, MES-243881, Elect

8. Shri KK Bhattacherjee, MES-243575, Elect

9. Shri HP Paul, MES-243880, Elect

10. Shri SK Aditya, MES-243858 Elect

11. Shri Sankar Bhattacherjee, MES-243707, Elect
12. Shri R Sutradhar, MES-243854, Elect

13. Shri UK Roy, MES-243452, Elect

14. Shri PC Paul, MES-228344, Elect

15. Shri K Muksar, MES-243862, Elect

16. Shri MA Laskar, MES-243424, Elect

17. Shri JU Barbhuiya, MES-228640, Elect

18. Shri Ashim Biswas, MES-243487, FGM
19. Shri Harun Rashid, MES-243576, FGM
20. Shri NI Barbhuiya, MES-228744, FGM
21. Shri AC Paul, MES-228784, FGM 11

22. Shri FU Choudhury, MES-228633, FGM 11
23. Shri RU Barbhuiya, MES-243549, FGM
24. Shri AK Chakraborty, MES-243772, FGM
25. Shri GC Ghosh, MES-243804, FGM

26. Shri MM Singh, MES-243833, FGM

27. Shri HR Das, MES-243740, FGM

28. Shri Ayaz Ali Ahmed, MES-243737, FGM
29. Shri FU Khadem, MES-243560, Maz

30. Shri Ashik Uddin Laskar, MES-243402, Mate
31. Shri LR Laskar, MES-243453, Mate

32. Shri HA Laskar, MES-243660, Mate

33. Shri TR Laskar, MES-243544, Mate

34. Shri NH Laskar, MES-243534, Maz
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35. Shri S Deb Roy, MES-243860, Maz

36. Shri SB Sen, MES-243847Maz

37. Shri RM Dey, MES-228793, Maz

38. Shri FU Khan, MES-243564, Maz

39. Shri FH Laskar, MES-243423, Mate

40. Shri Shankar Mehra, MES-243809, Mate

41. Shri R Sharma, MES-243577, Maz

42, Shri MR Mazumder, MES-243859, Maz

43. Shri GU Laskar, MES-243845, Maz

44, Shri MU Laskar, MES-243420, Elect

45. Shri AB Barbhuiya, MES-243832, FGM

46. Shri BB Dey, MES-228922, Elect

47. Shri Rampal Balmiki, MES-245893, S/ Wala

48. Shri JM Nath, MES-233585, Refg Mech

49. Shri DC Nath, MES-228505, Mate

50. Shri Joymani Das MES-228822, CMD

51. Shri JH Barlaskar, MES-264697, CMD

52. Shri Kapinghnga, MES-243361, CMD Gde I

53. Shri Sunil Chandra Das, MES-228905, Mate

54. Shri Dilip Kumar Nath, MES-243535, Mate

55. Shri Sipra Rani Deb, MES-243563, Maz.

56. Shri Shankar Kumar Deb, MES-243419, Mate

57. Shri Babu D Rongimai, MES-244015, Chow

58. Shri DC Das, MES-228662, Chow/Mate

59. Shri Safiqur Rahman Barbhuiya, MES-228842, Elect
60. Shri M Rahman, MES-455604, Elect

61. Shri Nikunja Bihari Das, MES-228782, Mechinist.
62. Shri Insan Ali Laskar, MES-228300, F/Pipe

63. Shri Nabendu Kumar Das, MES-228899, F/Pipe
64. Shri Sishutush Deb, MES-228308, FGM HS-II

65. Shri Phul Kr Nath, MES-228835, F/Pipe

66. Shri Ramij Uddin Mazumder, MES-228325, F/Pipe
67. Shri Ajijur Rahman Khan, MES-228933, F/Pipe
68. Shri Abdul Karim, MES-228796, F/Pipe

69. Shri Sudhir Kumar Das, MES-228929, F/Pipe

70. Shri Nanda Mohan Singha, MES-228647, FGM HS-II

71. Shri Kamal Uddin Barbhuiya, MES-228343, FGM HS-II

72. Shri Sijit Kr Dey, MES-228772, FGM HS-11
73. Shri Rathi Ranjan Paul, MES-228634, FGM SK

74. Shri Siraj Uddin Barbhuiya, MES-228341, FGM HS-II

75. Shri Rafique Uddin Laskar, MES-243870, FGM HS-II
76. Shri Subrata Kr Paul, MES-243861, FGM HS-1I
77. Shri Anwar Ali Laskar, MES-228641, F/Pipe
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78. Shri Jagadish Ch Deb, MES-228630, V/Man

79. Shri Joy Kumar Malha, MES-228843, V/Man

80. Shri Kalibahadur Chatry, MES-228472, V/Man

81. Shri Jalal Uddin Laskar, MES-228799, V/Man

82. Shri Safique Uddin Barbhuiya, MES-228824, V/Man
83. Shri Siraj Uddin Barbhuiya, MES-228763, V/Man

84. Shri Nizam Uddin Mazumder, MES-228643, V/Man
85. Shri Himangshu Shekhar Das, MES-243408, Mate

86. Shri Chandan Kr Nath, MES- 455605, Mate

87. Shri Nazrul Islam Hajari, MES-243565, Mate

88. Shri Rafique Uddin Barbhuiya, MES-228932, Mate
89. Shri Krishna Bahadur Rana, MES-228253, Mate

90. Shri Kutub Uddin Laskar, MES-243400, Mate

91. Shri Siraj Uddin Barbhuiya, MES-228802, Mate

92. Shri Sonahar Ali Barbhuiya, MES-228451, Mate

93. Shri Sakat Ali Laskar, MES-228503, Mate

94. Shri Mizajur Rahaman Mazumder, MES-455608, Mate
95. Shri Uttam Kumar Chatterjee, MES-243546, Mazdoor
96. Shri Balaram Deb Barman, MES-243857, Mazdoor
97. Shri Abdul Rahman Mia, MES-243578, Mazdoor

98. Shri Jamal Uddin Laskar, MES-243563, Mazdoor

99. Shri Sonamea Beg, MES-73110424, Mazdoor

100. Shri Sondar Raja Barbhuiya, MES-243856, Mazdoor
101. Smt Pratima Darjee, MES-243960, Mazdoor

102. Shri Sair Uddin Laskar, MES-243582, Mazdoor

103. Shri Chandra Kumar Dutta, MES-244009, Mazdoor
104. Shri Sajal Malakar, MES-282010, Safaiwala

105. Shri Khagendra Ch Roy, MES-234085, FGM HS-II
106. Shri Chitta Ranjan Roy, MES-228540, FGM HS-II
107. Shri Saidur Raman Ahmed, MES-243864, FGM HS-11
108. Shri Sudhangshu Paul, MES-228462, Mate

109. Shri Paresh Ch Das, MES-228845, Mate

110. Shri Monaj Thapa, MES-282005, Chow

111. Shri Kajal Kumar Das, MES-243396, Mate

112. Shri Nolini Das, MES-243727, Carpenter

113. Shri Jiten Ch Paul, MES-228627, Carpenter

114. Shri Ashik Uddin Barbhuiya, MES-243389, Upholster
115. Shri Indrajit Baruah, MES-228653, C/M

116. Shri Phoni Bushan Das, MES-228790, Mate

117. Shri Nikil Chandra Bhattacherjee, MES-228805, Painter
118. Shri Kali Kumar Roy, MES-237922, C/M

119. Shri Gulzar Ali, MES-243812, Mazdoor

120. Shri Dinesh Ch Das, MES-243453, Mate
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121. Shri Ataur Rahman, MES-228800, Mate
122. Shri Farij Uddin Laskar, MES-228663, Mate
123. Shri Pranakanta Das, MES-243473, Mate
124. Shri Mintu Ch Paul, MES-228506, Mate

'125. Shri Jagadish Ch Paul, MES-243811, Mazdoor

126. Shri Ali Kader Ahmed, MES-223884, Carpenter
127. Smt Brinda Sakhi Singh, MES-243959, Mazdoor
128. Smt Pratima Rani Basak, MES-243703, Mazdoor
129. Smt Dhanesware Robidas, MES-243692, Mazdoor
130. Smt Jayanti Rani Paul, MES-243815, Mazdoor

131. Shri Nanda Kishore Thakur, MES-243875, Mazdoor

- 132. Shri Anil Das, MES-265502, Painter

133. Shri Devendra Suklabaidya, MES-228798, Carpenter

134. Shri Aftabur Rahman, MES-243585, Chow

135. Shri Rahim Uddin Laskar, MES-282011, Chow

136. Shri Ziaul Huda Mazumder, MES-243807, Meter Reader
137. Shri Hira Nath Borah, MES-243567, Chow ’
138. Shri Zakir Hussain Choudhury, MES-244048, Chow

'139. Shri Monbahadur Kaska Chatri, MES-285951, Chow

140. Shri Santuram Kolita, MES-265947, Chow

141. Shri Sukamal Barman, MES-243537, Chow

142. Shri Mahmudul Hussain Barbhuiya, MES-243774, Meter Reader
143. Shri Khorgeswar Koch, MES-265951, Chow

144. Shri Nogendra Kumar, MES-244075, K/Chow

145. Smt Kalpana Bhattacherjee, MES-229174, UDC

146. Shri Nazml Islam Khan, MES-243855, Mazdoor

147. Shri Karim Uddin Barbhuiya, MES-244047, Chow
148. Shri Dilip Kumar Das, MES-243848, Carpenter

149. Shri Ajit Kumar Paul, MES-228468, Mate

150. Shri Rahim Uddin Barbhuiya, MES-243398, Mason
151. Shri Lalji Lal, MES-243542, Mazdoor

152. Shri Sivsagar Kanwar, MES-282007, S/wala

153. Shri Sibram Choudhury, MES-228264, Meter Reader
154. Shri Anil Chandra Das, MES-243515, Mate

155. Shri Sankar Malakar, MES-243583, Mazdoor

156. Shri Susendra Chandra Paul, MES-243583, Mason
157. Shri Muktar Ali Barbhuiya, MES-243891, Maz

158. Shri Rafiqur Rahaman Barbhuiya, MES-243446, Mason
159. Smt Naaz Begam Khan, MES-226019, Maz

160. Smt Malati Rabidas, MES-243967, Maz

161. Shri Nishit Paul, MES-282004, Chow

162. Shri Sripal Harizan, MES-282008, S/ Wala

163. Shri Nur Ahmed Ali Laskar, MES-228664, Maz



164. Shri Subhashis Dutta, MES-239004, JE (E&M)

165. Shri Sanjib Deb Roy, MES-229493, JE (Civ)

166. Shri Ashis Kumar Nath, MES-234705, JE (QS&C)
167. Shri Subrata Das, MES-264756, JE (Civ)

168. Shri Subimol Roy, MES-228186, JE (Civ)

169. Shri Nipendra Chandra Das, MES-243539, Chow
170. Shri Lachit Patra, MES-244018, JE (Civ)

171. Shri Devanand Dutta, MES-229604, JE (E&M)

172. Shri Beni Madhab Dasgupta, MES-228770, FGM
173. Shri Kripendu Chandra Paul, MES-228318, F/Pipe
174. Shri Sonawar Ali Laskar, MES-228332, Elect

175. Shri Bibhash Ranjan Das, MES-228313, Elect

176. Shri Moni Bhushan Nath, MES-243383, Elect

177. Shri Pramode Ch Suklabaidya, MES-228808, Chow
178. Shri Rashik Chandra Paul, MES-228327, Elect

179. Shri Arun Kumar Saha, MES-228638, FGM

180. Shri Animesh Deb Roy, MES-228350, FGM

181. Shri Kutub Ali Laskar, MES-228352, F/Pipe

182. Shri Siraj Uddin Laskar, MES-228645, Mate

183. Shri Kabindra Kumar Bhowmik, MES-243379, Elect
184. Shri Mini Sena Singha, MES-10242587, Maz

185. Shri Sukumar Nath, MES-228419, Elect

186. Shri Nibaran Ch Malakar, MES-228181, FGM

187. Shri Subhash Ranjan Dey, MES-228349, FGM

188. Shri Rahim Uddin Barbhuiya, MES-228637, FGM
189. Shri Aim Uddin, MES-228860, F/Pipe

190. Shri Rabindra Kumar Nag, MES-228492, FGM
191. Shri Chandra Moni Das, MES-228323, F/Pipe

192. Shri Hiranya Kumar Sharma, MES-228776, Cable/ Jtr
193. Shri Chinta Haran Bhattacherjee, MES-228357, FGM
194. Shri Hridoy Chandra Roy, MES-361870, FGM

195. Shri Sunirmal Chakraborty, MES-245438, FGM
196. Shri Dayanand Roy, MES-235037, Elect

197. Shri Nitai Chandra Das, MES-228792, Mate

198. Shri Intaz Ali Barbhuiya, MES-228854, SK

199. Shri Ajoy Dutta, MES-228863, Elect

200. Shri Ranjit Kumar Singha, MES-228302, Elect

201. Shri Mani Ram Das, MES-220327, F/Pipe

202. Shri Sitaram Mallah, MES-228257, Mate

203. Shri Satyendra Suklabaidya, MES-228237, Mason
204. Shri Sirish Suklabaidya, MES-228262, FGM

205. Shri Sukumar Nath, MES-228307, CMD

206. Shri Dhirendra Kumar Das, MES-228356, FGM
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207. Shri Tahir Khan, MES-228646, Mate

208. Shri Hem Chandra Paul, MES-A /7072489, FGM

209. Shri Prabash Ranjan Bhattacherjee, MES-228013, Asstt
210. Shri Sanjib Bhattacherjee, MES-243533, UDC

211. Shri Kumud Bandhu Purkayastha, MES-228656, JE (E&M)
212. Shri Manas Bhushan Dasgupta, MES-A /7074161, UDC
213. Smt Gitanjali Nath, MES-243778, Steno-II

214. Indrani Bhattacherjee, MES-A /14272915, LDC

215. Shri Chinmoy Paul, MES-237939, Dfty (OTP)

216. Smt Arati Singha, MES-5523107, LDC

217. Smt Nirmala Singh, MES-243387, UDC

218. Smt Sujata Roy, MES-264680, LDC

219. Shri SC Dey, MES-228316, Dfty (OTP)

220. Shri Ganesh Chandra Dutta, MES-243561, Mate

221. Shri Champalal Das, MES-228260, Dfty (OTP)

222. Shri RK Deb, MES-228184, Dfty (OTP)

223. Shri Babul Kumar Roy, MES-243958, S/Wala

224. Smt Gita Chakraborty, MES-243720, Peon

225. Shri Bhupesh Adhikari, MES-282014, Chow

226. Shri BB Roy, MES-4325077, UDC

227. Shri BC Roy, MES-243474, Peon

228. Shri Amal Ch Shil, MES-244012, S/ Wala

229. Shri AH Ahmed, MES-244010, Chow

230. Shri Suraj Bejnath, MES-244042, Chow

231. Shri Ajoy Singh, MES-244014, Chow

232. Shri Tapan Kanti Bhattacherjee, MES-243372, UDC

- 233. Shri Sanjay Malakar, MES-243810, Maz

234. Shri Bomkesh Dutta, MES-228324, F/Pipe
235. Shri Binoy Bhushan Paul, MES-228463, Mate
236. Shri Shusanta Kr Nath, MES-228777, EGM
237. Shri Prahlad Chandra Deb, MES-228355, Mate
238. Shri Pradip Kumar Roy, MES-282003, Chow
239. Shri Subhash Ch Deb, MES-243398, UDC

240. Shri Dipak Malakar, MES-243805, MTD

241. Shri Sudhanya Chandra Das, MES-228804, Cabinet Maker
242, Shri Mamud Ali, MES-228342, Mason

243. Shri Babulal Suren, MES-243885, S/ Wala

244. Shri Sonaram Das, MES-228453, Duftary (OTP)
245. Shri Haripada Sutradhar, MES-243849, Carpenter
246. Shri Ranjit Kr Das, MES-282009, S/Wala

247. Shri Ranjit Kr Dey, MES-242715, Ex Elect HS-II
248. Shri Gopesh Ch Das, MES-A /703031, Mason

249. Shri Jhar Bahdur Sonar, MES-224826, B/ smith




250. Shri Kanu Ch Dey, MES-228487, Carpt HS-II
251. Shri Bimal Ch Paul, MES-228837, Mate

...... Applicants.
]

By Advocates Mr.M.Chanda, Mr.S.Nath & Mrs.U.Dutta._
- Versus -

1. The Union of India
Represented by the Secretary
to the Government of India
Ministry of Defence
South Block, New Delhi-110 011.

2. The Army Headquarter
Engineer-in-Chief’s Branch
Kashmir House
P.O: New Delhi
New Delhi-110 011.

3. The Chief Engineer
Headquarter Eastern Command
Fort William, Kolkata-21.

4. The Chief Engineer
HQ Shillong Zone, S.E. Falls
Shillong-11.

5. The Commander .
HQ 137 Works Engineer
C/0 99 APO.

6. The Garrison Engineer

Silchar, Masimpur, MES
P.0O. Arunachal. Dist:- Cachar
PIN:-788 025

Assam.

7. The Controller of Defence Accounts
“Udayan Vihar”, Narangi
Guwahati-781 171.

8. The Area Accounts Officer
Bivar Road, Shillong-1.

......... Respondents.

By Mrs.M.Das, Addl. C.G.S.C.
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ORDER (ORAL)

SACHIDANANDAN,K.V., (V.C.):

The Applicants, 251 in number, are defence
civilian employees working in the cadre of Group
‘B’, ‘C’ and ‘D’ in different capacities under the
Garrison Engineer,‘Silchar and they have preferred
this épplication for a direction upon the
Respondents for payment of Special Compensatory
Counter Insurgency Operational Allbwancés (OP-Rhino)
w.e.f. 01.05.1999 or alternatively modified field
area allowance w.e.f. 14.01.1994 till date along
with 18% interest. According to eth averment in the
O.A. in the year 1994 Govt. of India, Ministry of
Defence granted certain field service concessions to
Army personnel working in field area/modified field
area. In the year 2003 Operation Rhino concessions
were also granted by the Govt. of India. The unit of
Garrison Engineer, Silchar -under which Applicants
are working ié actually deployed in OP-Rhino w.e.f.
01.05.1995 to September, 2005, which is evidént from
ﬁhe Annexure-17 letter dated 22.08.2006. As such,
the Applicants are eligible and entitled to
operation Rhino concessions. The Applicants claimed

that inspite of their eligibility for entitlement of



such allowan

-

ces the Respondents, more particularly,

the Respondent No.7 withheld the said .allowances

with one pretext or other. Hence this O.A. seeking

the following main reliefs:-

\\8.

8

1

.2

That the Hon'’ble Tribunal be pleased
to declare that the applicants who
are defence civilian employees
deployed . in -counter insurgency
operation, working under Garrison
Engineer, Silchar are entitled to

special - compensatory'- counter
insurgency operation allowance (OP-
Rhino) or alternatively modified

field area allowance in terms of
Govt. of India, Ministry of Defence
letter dated 10.01.1992 read with
Ministry’s letter No.37269/CI/AG/PS-
3(a)/121/D (Pay/services) . dated
14.01.1994 communicated vide Govt. of
India, Ministry of Defence letter
No.8(3)/91/D(Pay/Services) dated
29.12.2003 (Annexure-1).

That the Hon’ble Tribunal be pleased
to direct the respondents to pay the

applicants special compensatory
counter insurgency " operation
allowance (OP-Rhino) . w.e.f.

01.05.1999 or alternatively modified
field area allowance 1in terms of
Govt. of India, Ministry of Defence
letter dated 10.01.1992 read with
Ministry’s letter No.37269/CI/AG/PS-
3(a)/121/D(Pay/ services) - dated
14.01.1994 communicated vide Govt. of
India, Ministry of Defence letter
No.8 (3) /91/D(Pay/services) dated
29.12.2003 at least w.e.f. 14.01.1994

to till date with 18% interest and

further be pleased to direct the
respondents to continue payment of
aforesaid allowance to the
applicants.”

W\
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2. Heard Mr. M.Chanda, learned counsel for the

Applicants. Mrs.M.Das, learned Addl. C.G.S.C.

represented the Respondents. Learned counsel for the

» parties, in support of their contentions, have

brought my attention to the various materials and
evidence placed on record. In Annexure-13 letter
dated 19.05.2006 following clarifications are made

at paragraph 3:-

“3. The comments on the CDA Guwahati
querries have already been given in
above ref letters. Civilian staff of GE
MES Silchar works hand in hand with the
troops posted at Masimpur, Vairengte
and Aizawl MES in a mixed organization
where on similar posts Army and
civilians are posted e.g. out of GD Clk
(army person) 50% and civ 50%. 50% JR’s
are civ & other 50% Mil pers. While
performing the same duties the Mil pers
are getting the above mentioned

‘rallowance, the same is not being paid
to civ employees.”

Learned counsel for the Applicants submitted that a
decision has already been taken for payment of such
allowances but the Applicants heve not yet been paid
the same. At this juncture, he submitted that he
will be satisfied if the Applicant No.l is permitted
to submit comprehensive representation before the
Respondenﬁ No.2 annexing copy of this O.A. with all

annexures thereto and on receipt of the same the

Reepondents are directed to consider and dispose of
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the same with a speaking order within a specified
time frame. Mrs.M.Das, learned Addl. C.G.S.C.
submitted that ‘Respondents have no objection in

adopting such course of action.

3. Accordingly, in the interest of justice,

y

this Tribunal directs the first Applicant to file a-

comprenensive representation Dbefore the Isecond
Respondent annexing oopy of this O.A with all
documents annexed thereto within a period of one
month from the date of vreceipt of a copy of this
order. On receipt of such representation, the second
Respondent or any other competont authority shall

consider and dispose of the representation by

passing speaking orders thereon and communicate the

same to the AppliCant within a period of three

months thereafter. If' further aggrieved, Applicants

can take up the matter individually before the

/BB/

appropriate forum to redress their grievance.

The Original.Application is disposed of as

above. There shall be no order és to costs.

(K.V.SACHIDANANDAN)
VICE CHAIRMAN
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Sir,

Governmant of India
Ministry of Dofenc

whA

T . Now Delnl, dated the 29" Deceimbor, 2003,
Ke)
Tho Chiof of the Anny Statt
New Delhi,
Subject; Op Rhino - concusslons to Armed Forces Officers and Personnel Below Officer Ra;nk’
including Defence clvilians deployed In CI Ops.
e s —

| am direcled 1o refer to this Ministry's lelier of aven number dated 23 June, 2003 on
the above subject and to convey the sanctlon of the President to the grant of concessions
mentioned in this Minislry's lelter of even numbor dated 10" Jan. 92 read with this Ministry's letter
No. 37269/CI/AG/PS-3(a)/121/D(Pay/Services) daled 14™ Jan. 94, as amended, far a further
p'erlilod@f six months w.e.f. 15" December, 2003 or Uil the termination of Op Rhino, whichever is
earlier, : -

2. This issuos Wilh (ho concurrence of Finance Division of this Ministry vide their U. O.
No.1341/AG/PA dated 24" Decembor, 2003. -

Yours faithiutly,

- : - B “-\W“J (U emey
- . . (R.K. Grover)
Under Secrelary to the Governinent of india

Copy lo: . e

CGDA, New Delhl
Director (Fliy/AG)
DGA(OS), Church Road, L-11 Block, Brassey Avenue, New Dellif
CDA(P), Allahabact :

-~

CDA, Bangalore : CDAQ), I'une
PCDA(Westem Comimand), Charxtigarh CDA, Chennal
COA(Eastern Cornmand), Calcutta COA, Guwahatl
PCOA(NOI Lo Command), Yo 1 )/\: fabalpsur

COA (Army), Meerut Caondl,
PCDA( Southern Corrunand), Pune
COA(HQ), New Delhi

PCOA(Central Conimand), Luckiow
CDA, Patng .
CDA, Secuncarabad

. Dlrector of Acevunts (Postal , APS Accounts Se
Pk HQrs_/AG/PS'—3((a) ) ( s‘SccUon, Nagpur,

Irector, AG/Org. 3. West Block-3, R.K.Puram,MNew Delhi:

Asstt Director (), O/0 Direclor ARQ, DG of Secuity-
Cabinet Secratariat, Cast Block-S, R.K.Puraim, New Dolhi.

ALSQ A CQIY SIGNED IN INK TOQ :

CGDA New Delh

gg/’: g%,l'u:(lelk _ COA (1), Aflahabad CIuA Bangalore PCLA (WC) Chandigarh
£ A’> olkatla CDA Guwahali PCDA(NC), Janmimu Caittl,  CDA Jabalpur
DA(CC) Lueknow COA,-Chennai COA(Army), Mearit Canlt

CQA Patna - . PCDA(S C), Pune- COA Secundaralya
Director oF Accobiits (Postal), APS Sectlon, Nagpur '
REFERCENCE FOLDERS

L
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HQ 137 Warke 2ngr
HQ 136 VWurks Engi
CWE Tezuur
859 EWS
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867 EWST
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GE(l) (R&DR] Thandipuy
2EWE
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ESTABLISHMENT i T CrSiricdil Ancrs

[ATalise) of Cormn
~ielia ‘

\-tvlr-d

1. You are raquasted fo lizize with Iocal Miltary ang forward copy
Notficahon/authaniy of daploviment of the unit in CI OPs/Fialg arag for further achan at this and,

the delails by 30 Mar 04. \ \/f

( SK Kat )

LtCol

SO |} (Pers)
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CE Kolkata Zone | - for similar action please. .
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IR Fhe Chjef of . the Army  Stufe
| .
Suby : Fleld Service Concensions to -~ /\rm) Peesonnal -
i lementation of the recommendotion of the nih Coenteral
Pay “Commigsion.
L . .
i, .

toam directed 1o 50y What the 4l
W96 of  thujr

Central l’ny Commlssion in Pura
Report, Jad recommended  that the existing classification
areas fer the grant of Fleld ‘Servicn Concesslons and  the voncessbuns
Yot sidle in Field Areas to Armed Foices personnel Should Le reviewpd=
i the l.'n-x-;t"mnr:nt. The structure of Field Servieno Concessious hay sing
Pen ravizued .l am directed to convey the sanction of (ho President 1
mlementation of the foltovilng doalsions Gilien dn thils  vegurdd in RETINE NN

the afftecers and personnael below alficer rantc of Ay including Ay
Prlui Service) aee concerned , ’

gy

ok pliny

1t Cm«:-:i(lrntwn of Areas . Al present,  Field. Arese are classilingg
o ih .Am")c.., namely, iyl Field, Modifled Field  and fougee et
Wifiot ial Areas ., The aress 1 “hich Field Sorvice (l«,-‘nz_:c::::i.ui} U
u)i

_ se have heey re~cdeliongd, - Hereolter,  Field
FEEE Tar Field Areas and  Mod il jed!

v

RYNTHE SRS ) teee s )
ield Areas only, '

c’_!’,_',‘;]'.li_sflL_.S—fUl‘--:-Llui,“-lf)'I(I(j STANED as Field Aves oo flsed o1 jose)

4“‘ Are ca will be s follows :- ’ '

“held CAren o Fiaty Avcea is an arey viliere Uroons are deoloayed g

the "Hardors for peratlonal requivements  angd vhere  bmmincinea - of i
lprnltlllw" and  associaled  rislk to life exists. Troops o sach ] s
2reas are located far- reasons ol gperational considerations alune

iH}(’ Hreonot liviag n Cantanments . [ S

i

S R R l('l(J‘”/\x

TMod il e Ficld Area s

SOoMD vreo vwhere ll'luu,‘:lA
aredenloyed i sumpart ol Cambats eehelons /oo s it an.s
os2eraliongl supoort  role. Degraee  of oneirational  veadinegs gy o
shighitly  lower than  that  in Fiely Area, v though SUStaingd
surveillange countinues . ‘ L :
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V) For o o Aimund porlod .of 14 Jays -

AN

(ﬂ) : “Ihcn ola‘ccd on the sicl list m‘uvi(lu(l \lml lnnnucr"’n.n('l\
on’ the expiry  of -the: perlad-en the sicle list, IlQ xru::nﬂ ta
an area-at whlch the allow'zucc ls udmlsslblu Rk

1 N A

A~

. : . P %

‘(IJ) L When on Lasunl L.eavc;' ) Lo,

.- .o DU |

s
i -

{c) \lhllc ~"on \ranslt f‘rmn; onc” Fleld /\reale_H'Hc-(.'f Field
Area to ancther; ‘ g : B

(it} For o maxlmum perloQ__gf 3'-'u‘mnlhs t= VWhile ou lvmpm.ny
July .,ur;ﬂct to thc rulfllmcnt of U f lTowlnq condlllous'-'-_-,

\

RO

(a) - 1I1clofﬂccr contlnies to” be borne o the strenath  of
the Unit/Formation in the Field Accal/Modilicd Fleld Nria; '

tr

(L) The officer in the ordinary course retnrns ta duty ta ';\l,,
. Field /\:ca/Modx(lcd Fleld Areca: {(not necessarlly thi. one, lunm .
' whlch he \/ent) o l(!l mma\mn of - thc \cmuo: ar y 'dul) Ly

{c)- The perlod of absnurc ls suont whollyinn (lulY ‘

4.

HOTE ;. Compensalnry . f‘iolcl Area ’ /\IIowance/'Cdmnrinsnlm"y
' Modified : Fleld " Area Allowunce will not. be: '\dmls_sll::h;" tu,

- . officers - hJIdlng sposts  ‘elsewhere * who-' procued
._.-.n..-——tcmoorary duty to ‘a Hcld /\rvn/Mndlrncd l.nld /\r'uu.

l\llow.mcL/Comucnsalo:) Modul’lul ;fl?ic!nl.r-.‘
not bc admls.,lblt. m lho foHowmu (.Ircum lnnrv-':.‘.f:---'

2 Componsalory l'lcld “Area:
fllewance wlll

(1) . When :m- offlcel ls "IbSUll hom ll\c Hr’ld /\lm/!\ludlfu-rl Fl(:ldf'
Area on Annual Leave or Sick anvc or - an) other-leave excepl
C’!SJ L,(".)VC' - . ' SRR ;

¥

(il)  When an officer from a’ Peace ArcaIscepecially -apmbubnied 1o
officlate In @ vacancy aof less than 3 months duratlon, 10" the
permanent incumbent. conlinues 1o _dJrave ____Lh(L_Lmnpvufalgr—y——J l('ld—/\m'n
“Allowanc e/Compensatory-— h:odifud Field -Arca - AMiowance upder-— thio =
exceptions montloncd <ll70v(3 B ST e

, -

HOT;L:',. Comucusatory lecl /\:on : /\lIowm:cc/(‘(unr)vn 1lii|‘$'-§§§l\\j}ili(ft‘d.
oo Fielde Area Allowanre vilil: ot he® .ldnlls..lbl ln"'n(l(lili«m"hi’

,E‘matrtatlon Allowancc _ !orclqn /\llm.ancc Lumpt‘n nlou.yl
: U'nly /\llowancn foriscrving. -hldla._’ .

:

o : ,1 __..‘_...., IR L RECIRRI
The rrmrlltlons for thn dFawal of - l‘:bmocnshi'o:"y'_’-'?lflol(lJ'I\i'v

and TENTITIE TR ield /\rca Alloviance in-the- case ol J(O Ot h:(lilul
HCE) \IIH Le the ‘same us qgiven in Para & ol AN G U e T A

Linlstery's dlettor. No. A/O?;U‘III\C/PS 3(.1)/97 5/()(I’.--'I§uvnc<) dulcd
_’7 )—l-u'l a5 ‘amanded Sk L SRR

!

AHoviance;
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Cons uun'sutmy FRiely . regs /\Ho\'/ancn';:md Compensalory -Mudi”cd -l"icl(l

‘e_:q._’:/}l.‘l.o_,'vancv i'f,-: ad(mssible undcr'-lhcsc Urders
o N / . - - .
ho.'/cvcr, an in:l.ividue.’ Las - Lecome (Hccnllllcj---'-~1u"Eiﬁ')"
Ce conscqunnt Unan Change tie cldss:rlc,mm. ol Do,
be'nmdp of (114 momgl;ur-/ ~'l”l)\’(1ll( v .1!!('.7";' AVl - f
. uud 'r"*('_/(i.,lmq _m'(lv.-rs'uplu the date 5 sy af uu_.
. " ’ E
~'JI'(ICI‘S‘ o e Jubycrl LU E P Service (.'cun‘ﬂ:::ﬁlqnz: il
ified - lo tha Cxtent rm'lca(cv’ i :
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P, The ceoncessions to be admissible to Deleace  Civiilans scerving in
. PP DU AR R TN R Tt S AN

;:'.:‘.c nev:ly Jelii®d ~rleld Areas wiil be notifled sepavately, =

PO N I A TR e
L3 e S el VR S,

———

Suiteble  administrative instructions for implementation ol thesy
ders will Lo issyed Ly the Army HQrs. In consultotion with CGDA.

. Thiz  dssuer  with  the concurrence of Finance Dlvision of  this
nistry vide their U.0. HO, SO IB5-AGIB-PA) dated 12.1.1994,

I

Yours falthfally, »

- | | (ﬁ/ _/::_inw /‘(L/ -,7\"-__"______“____ e

(B.A, Khan!
Undee Secy to the Gouvt of India
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Ministry or Defen¢e-I§tt@g He 3

A0/ PS 3(@)/99/D(Pny/ﬂex%icéb)
\ datod 13 Jap 94

o : (Referg o I‘n'ra._ 2.3)
IST oF FIELD AREng : .
‘ " ENSTERN COMMALY)
‘ _
(a) Aruhachal Pradesﬂ

(1) ATirap and Cﬁhnglnnq Dlshridtn.

o :
s ] A

STty

BT

A

(L4) ALl aregg Horth of line~jolnfng polint”

1148 4, 4, 1179-Nukine po,,
zgogspalfq;.no' 9213.y
NL 1273-tun1y IL96-Tidding  pyuy ML
-63594u§yu11ang HH. 9150

SlJG-Champai_Bun_HM 6814 all

(b) Hanipy, and Na

(¢) Sikking. §11 arens_'worth and - N ogl l%ne
joining Phalut 1y 475D:Gezing‘Lv_7059~Mangkha Lv
'GlGO~Pcn1ang Lit 1y opﬁc-Nanglg LW 14ag-pp in
Ly 2453 0n'Indu~Uhutnn Border _ all Inclugiye,
WESTERY CoMtintp 3 '
Q;macha£;£

m—— e

=odesh o g,

At nae Fasg of  l1lpne
jolnlng Umned 1, Ny JI9s1 UUalpur HY 8663 - Manj
Karan SB 2390 . Pir Parbatlvpass TA lasgopy,
TA 2335—“arasua~vasu Th Bgp)

?“CﬁﬂwRAL COMHAHQ

—

Uttgr Pradesph . A1l are, Horey,
.joining Baragy,

anda
all inclusivé.

and Ng °f 1line
Pagzg Ghngnani. TG 1362€Gov}nd
apovan TH 1022~Hux
ad T 2466

Ghat TG, 0937

iSiarj TN
8982~ﬂelng '

all .inclu,':ivr_‘. -

l'._l".'fi'l'li l(_.'_'l'l_il)

B
N oo e oo
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Appendlis B to Govt of India

AG/ TS 3(n)/90/D(Puy/&crv1coo)
dated 17 Jan 94 —

(ancru to Tura 2 3)

ST-OF MODIFIED FI1ELD ARERNS

N

_.:ou'nmm AND WESTERN wnnmm

(a) la ]t\uUmn ant\ Pm\_)a\b. Areas Vest of line’
jolning Janspl, Barmer, Jolualmex, rokhorai,

“. Udasar., tahajan Ranges, suratgarch, Lalgarh
Jattan, Abohar, Govindgarh, * F Fazilka Jandlola’
Guru, Hoga, Uholgwul, Beas, .Blr Sutqhgwa:

" Hussainliwala, Dera paba Nanak, Laisain Bulge upto
’the.lﬂtc:ﬁatloual porder all- inclusive.

(b) Harianaw Satrod (Hissar)

L) Hlmacggyﬂgﬁigggyg ANeene porth of llnq'
jolning -Warkhanda, Keylony upto Fleld hrea

titude line.

Ta)

Dusam, .l_-llf\ Arunac hc\l 1 rade s h

J/il) Egchdr,&wdmuorﬁh Cachar Dl@tts of Assam\/
including (S.\lclm r ;l_‘

(ll) ALL <as ol Atunnchél Puadesh and

Assam. Horth of  River Brahmaputra less

Tejpur., ttisamari and Field hreas.

T

(1) State of HMizoram and Tripura.

{(¢) - Sikklm and West Nengal . Areas Northwards of
Line joininy )CVﬂPn‘lV 9112 - RBurdouy LV 9850 -
Sherwani LV 94453 - Bagrakot w0113 - pamdim LW
1109 < Hew Hal = Hasimarva = Qn 7094 Ganga Ilam Tca

Fstate UM 1377 upte the Hidgh Altitude Yine/Fleld

nrea \Jnn/lul..f?r:lml.'\nn;\l Neorrder all incluclive.

%

Ministcy of pefence letterlNo 37269/"

v
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Appendix ‘C’ continued
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Areas above 0G0 ft in the degignated Field Area in Appendix A
4 NEFA - Area along the following line and Revond:-

(IR : Ly Koaa) - BOYOM (MT-8879
H .. N ; o~ -

2D mitasinne north of YARE (34D 0575 TIOSINGG /AT

L AREFAN T I OAFIRW APASE HA8 SR L 4 RAW R {‘.LV.F_I. R ..‘} ? S FY T A A &J.‘r.l.l_.-
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ANMEXURE ‘A* TO 2SD ORDER N0,17/2000 DATED 16 /122000

NG T26)OTIN N A N

Govcine

New Delhi -110 01 I, dated the 291h i:tbmv 2000

......

To
vhe Chicf of the Army Staff,.
The Chiclof the Air StafT,
The Chicef of the Naval Stafl.
Subject :

Sir,

o directed o refer to this Ministry's letter No 122W97/D)(ay Scin
3{8)9TD(Pay/Scrvices) both dated 8.1.1998 and to stat= that the issuc 1oy

anomalics avising from the imple
consulucm to the V CPPC aw- !’

~1

Spec

ventntion  of

CBIELY /\‘.’\L'_;A ALLOWADNCE

Rail I3ighiy Acilvefilels Nigditizd Ficlu”

Figid Azrza Az"‘:z

. (At s permentd

Lt Col. and Above and Equivalent 4,200 2,600 1o
Major & Equivalent 3,880 2,400 930 < M,
Captain &;-Equivalcnl 3,550 2,240 8BGO 7 555k Ao
Licutenant & Equivalent 323009 2,100 8GD §ae -
JCOs undjl’,quivnlcn( 2910  1.800 (G0 v
Havildar & Cquivalent 1,949 1,200 deh =3¢
Scp/Nk & Equivalent g

1620 1.0t

ESLE

: Removal ef angmalies avising (rom the implomentation of the
revised pay scales aud allowances conscquent o the V CI'C _
recommendations - Field Avea Allowance, High Altitude Aitonao:

ad Specknl Comprersnivry Counter Jnsurgency Allonance -

revized pay seates ad
= been considered in ihie light of dhe reconinoo.ie .y
< a Commitlee specially toustituted on the nbove subject and it has hogn o @

‘& wwwing shall be the rates of Fickl Area Allowance, High Ajtitude
ial Umnpcm.\lonv Counter h""'mcncy Allowance -

)‘w‘\"

H .
ey

g

C -~

Abbcweoes

ey eaean

%
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High Altitude Allowance

.

Catetory 1 Cateyory 1L
(9000 to 15000 feet) (Above 15000 feet)
(Amount In Rupees per montly) )
—eonzezt Caolanel and above and - 1,060 1,600
Ttz Enl : :
a e 20l Equlvatent 930 1,100
Czzez e ozad Squlvelent . 660 1,000
ezt 30t and Equivalent 530 6300
A2 Te 3 Sgquivalent 480 720
3aizz- 2nd Equivalent 370 - S6U
Sacns vzt 2nd Equivalent 270 400
i Kﬂ/m‘
CI Operalious-Aliowance
I Flelt . InModitied fleld  In Pence
Arens . Fleld Aveas: ArLaps
(Amount tn Rupees per tmonth)
..etzant Colostet and above and 3,900 © 3,000 2,600
Zirctsatent ’ .
vaoor zud Equivalent 3,600 2,770 2,100
Izctzin zod Equivalent 3,300 2,510 . 2,700
-zutanant and Equivalent 3.150 2,420 2,100
AlTs znd Equivalent 2,700 2,000 1,800
;::au‘ih:ar and Equivalent 1,800 1,300 1,200
Secey MNzik and Equivalent 1,500 1,150 1,000

ztler reyarding concuttent applicability of difterent tislc-relatad alfowances has als
Cwesn e considered by Whe Government. It Is clatllied What as a rule only vue of the 1l
-ayanay 3haeance 2t the highest rates should Le admissible n a designated atea In additlon to U

wetegen: T el Arza Concesslons. The allowances that will be concurtently adimissible In dittere
2 poo oz alien are indicated below :- ' N

Doz iiti23/Mature of Operalicnis Allgwances cpnc\_m.enuy adidsalble
Zenowe '33':??-? S‘I\('ll_(‘_ll-f\””v‘l:\l\( o

S Lighly /\(E\I'\u%jl lek! Avea Allowanee



why are alse enllitled 0 Flylng /\llovt'\nce shall draw elther he .Stachen
ay aligwance along with the Highly Actlve Field Area Allowance. ‘the.Slachen and -
afl not Ue adilssible concutrtently). :

L ran a2 Figld Area Tligh Allltude Allowance 1 or 11
to23 fligh Altitude Alfowance | or 1
7= Field Area Iigh Altitude Allowance 1 or

TroTe ,-~e; whig are 3lsg enlitied \oll‘lylng Allowance while seiving v one of e
Dt o3< shall draw, In addition, only the applicable Fleld Ared Allowance depending
d=piogyment)

nces in Fleld Areas igh Allitude Allowance 1 ov 1
Lans it Modited Fleld Areas Iigh Altilude Allowance | ot 1
i3 i Feace Areas High Aftitude Altfowance 1 or 1

Wl v

oo

tsozo 2l miig 3re 3lso enlilled lo Flylng Allowance and are deployed in Cl Operalions

2 itan, ooty the applicable CI Operallon Allowance dependlng on the ared of the

the Special Forces Allowance, the Speclal Forces petsonnel shall be entitied
ield Area and High Altitude Allowance when ey are deployed In areas whote
are also admissible. However, when deployed on CI operalions, they shali be

- T

¢ ziten, anly to the applicable CI Ops Nlowance depending on lhe aiea of CI
2 ;"-"‘. af risk-ralated allowances Lo Delence Selvlce Pe|°onnet will he requlaled in
oz oa s thes clarifization glven above. .

e Matvez Fieid

Areas vill be nolltled by the Government sepatalely. towever, Ul then
+ 31 zzciicalte o Fleld areas will be payable. The diffeience betwern Lthe 1ates al which
tlowance Is drawn and the Highly Active Fleld I\uea Allowance, will be paid as attears.

it

= -2-2,3nt Rules In Pay and Allowances Regulations for Avmy, Navy and Al Torce witl be

~ 3oz in dys course.

-z zitzr will take elfect from 1™ May, 1999.

_-:.:4:; with the concurrence ol Ministry o[ Detence (Finance) vide Lheir UO
ridated. 57272000,

I3

'Youus (ailthiully,

‘(\\‘;‘n‘

. (ll l\\ Grovar)
Under Seoelany to the Governent of lndla

'35 czc slandard Hist of distributlon.
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th : J:que Mil 3 2500 office of the GE Sflchar Division

PO Arfunachal, istrict i Cachar
As8sam . 788028 :

16ua/ \888 /E1p © 2S53un 04

AAC Shillong

SY_PAY BILI, ; FORWARDING OF
1, Following sy‘?ay Bills in respect of Civ Officers and
subordinates of this division are enclosed 1in duplicate

alongwith following letters/docs for pre-audit and to issue
rayment order in favour of SBI Silchar for crediting intoc .

Public Fund account of GE Silchar with an intimation to 3 )

this office pleasE i1~ —_ T . > ;

et DI '
(a) 00/cv/ |2% /sil dt € Jun 04 '

(b) G0/cv/ 19 /sil dt 2y Jun 04

(¢) @ovt of India, Min of Def letter No, 37269/
AG/PS3(a)/90/D(pay/Services) dt 13 Jan 94,
37269/C1/AG/PS3(a)/121/D (Pay/Services) dt
14 Jan 94, 1(26)/97/xX/D (pay/Services)
de 29~252K. 8(3)/91/D (pay/Services) dated
29-12"0 ° :

= AN o S A Nt

(d) BQ 3 Corps letter No 16037/2/A2(a) dateg

(e) GE Silchar pPTO No 21 of 24 May 04, PTO
No 22 of 31 May 04, .. PTO No 24/1/04

dated 14 Jun 04 ang pro No. 06 of 01 Jun 04.

@'\ )
( PK Mallick )
AE '
AGE e
Encls : As above for Garrison Engineer

Z

=

 Ssdoreat ' : '

—

" Gaae 3 1604/B/EIP
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Rogim Toun fiin lehloe not L6OR/IBEEIEN ol 25104 |
&1» //":{Ls wa«Y Viu nov 0—6/4‘///2 3/ awrdd o‘o(7'w//24,/£d
A 2408 o ~fy Mo oo bt Akt ans Abinnid Sow
il e prlliing Al
O v Lisn frome Bis eloi Aok Lo phote copry o7l
GOT (el 1o S 7269/AL)Ps s@a0) 8 Caglbuins) ot 1S-1-9 2 mott
Wbl Adea. Gy § He dosa a0 nell as Gy o M g B
Nllens ot 10195, fh 1 U amd H A D603 e Toeid ,Wcz
A 0.D. (elle ol - LG-11 -0 rrwl7 P&ML Ao gelngeol ..
@ Ih cloi Aao bove prifnd o onpe M-
&vemqo,MA-Ww Z the <. FA. Mfw Ao

oblocndl %M%m’w :
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ﬁ, nperute 1 G

Te > MLl 3 2500 , office ef the GE S{lchar Divisien
- : PO t Arunachal, Distriot s Cachar
Assam = 788025
1604/3/1° /Elp Zq/huq 04
Area Acceunts Office o
Bivar Read .

8hilleng - 1

8X PAY BILLS ¢ RE-SUBMISSION OF

1., Ref te yeur letter Ne P/1/316/aC~-IX dt 20 Jul 04,

2. On persenal liasien ef our rep at CDA Guwahati, a legible.
gopy of Gevt of India, Min ef Def letter Ne 37269/aa/P83(a)/90/
p(Pay/8ervices) dt 13 Jan 1994 has been ebtained whish is enclesed
for yeur perusal please. other twe letters ef 23 Jun 2003 and

10 Jan 92 mentiened in Gevt eof India, Min .ef Def letter Ne 8(3)/
91/D (pay/Services) dt 29 Dec 2003 could net be traced at

. CDA Guwahat{.
w/;. This effice only came te know abeut the eligibility ef

SC (CI Ops) Allee by defance civs en receipt ef cepy of Govt ef
India, Min eof Def latter Ne 8(3)/91/D (Pay/Services) dt 29 Dea 03.

' 4. Therefere, impesitien of Rule 82 of GFR is not'apblicablo

in this case as delay in prefering this elaim is due to lack ef
administrative reasen, Because, if cepy ef Gevt of India‘'s. letters
and ether related deaos cemmunicated te this effice in time,
impesitien of Rule 82 ef GFR weuld he relevant,

S, Further, Nete (3) ef Rule 82 inserted vide Gevt of India,
Min ef Fin OM Ne 10 (57)-B/6S dt 17 Jul 65 and F.23(14)-E.IX(A)/
86 dt 26 Sep 86 states as uynder i~

» 8 alaims peceme due enly frem
dage of pangtien

In the case eof sanctien accerded with retrespective
effect the charge dees net beceme due befere it is
sanctioned., The time limit specified in Rule 82
sheuld be reckened fram the date ef sanctien and

net frem the date en which the sanctien takes effect."

Hence, the time limit as specified in Rule 82 ef GFR may be
rechened frem 29 Dec 2003 and net frem the date on which sanctien
takes effeqt,

6. In view ef the above, yeur effice is requested te review
yeur earlier views in light ef clarificatiens given abeve and te
admit the bills {n audit please,

7. rollcwihg Sy Pay Bills are re~submittod alengwith cennected
decs fer further actien please i~

(a) 00/cv/123/3il dated 25 Jun 04
(b) 00/CV/124/si1 dated 25 Jun 04

(J Chaéb.rty )
BSO
Encls 1 As abeve fer Garxison Engineer

ah

/ﬂg
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\-z-eumam | office of the @B Silchar Division
T | Pot Arunachal Mtammal)
VR ~ Pin1780028

0q Apr 2008

cho refer Qovt Of India Min of Def O Ko l(i)/n/a(lay/
). dated 29 Dec. 2003(copy enclosed for resdy reference),. ¥w
muun- staff are also cnuuol for Special w

o jj‘fj suamr has been notif s deployed in @p Rhino vide
3 Corps letter o 16037/2/A2(a «M 03 Dec 2003, Based on
thhth- 1 was formdea to competent suthoritys

1 has referred the case to HQ 3 Corps vide thet.
letter ¥o | /ozs IV dated 18 Nev 20068, confirmation has again
mw thedr office letter Mo PAY/025/IV dated 14 Mar zoos.

' htwl enclesed for toaty refereanee,

M

ER

lncl.& ll lbﬁ}" B hgm
Copy “l* . x :

m:._‘_:ﬂ :xturoqautu that confirmation as sked vide CDA
C/99 APO - - guwahati regarding admissibility of Spl nsatorys
e ofdfied Pleld Area Concession) and OP Allces
“: n respect of Defence Civilian Staff of this offfice
;. mey please be forwarded @t your mlmt.




"”44 - C (//2;\)\
‘ o | D mpexme - 10 l’%
1 Tele Mil s 2500 office of the GE 5glchar Division

Military Engineer Services
) po s Arunachal, District i Cachar

Assam - 788025
160¢/8/ 15> /E1P 97 Jan 0¢

HQ 137 Wxs Enors

Ny YRR UNINS

?‘.‘,:\i ! {t“' “‘la"}'

| 1, It is recmested' to fer'a,r&j"i“l copy of ‘lu'uibtt’y of Defence
letter No, 8(3)/91/D(pay/Services dated 23-6-2003 and 10-1-1992
en the subject as the same have 'not been received by this office

© so far,
"{ DR Das )
AE
AGE 'p*

for Garrison BEngineer
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REGISTERED

PAY 0251V,

Officg of the CDA Guwahati.
Udayan Vihar, Narangi,
Guwahali-781171.

Dated 1A 703:2008.

wATQes, 3 Corps,
GO DY APQ
Sub - Cirant of Special Compensatory Countgr Il:l's‘urge_xicy Operational ,-/\ A
\lowance (OP Rhino) to civilian staff of GE Silchar. . Q ¢
--XI\.-—' .'.A.’;-. '

Kindly refer to this office letter- of|even no. dated 18114 (copy
cncloced) and furnish the informations called for thefein . In this connection it may be
cidicd ihai GE Sitchae has furnisied a Nominal roil|of 415 civilians of his formation
who were deploved i OF Rbine vide his fetter no. 1,6(},{}?‘.3/33()()/!@1? dated 04.02.03
addrenmed (o thits office with copy o you amongst others, He has also preferred arvear
s Tor R0.00.2104 and Re32.96.:410/4 on :l;:CO_l_lth of Special Compensatory
Voditied Field Area concessions) and counter isurgency operation allowance to
Sren \evounts OTiee, Shittone. But o absence of the following mformations ax
called T cadlior. this office s ot i a posiion to g clearance to the bills,

Dctls of the givilian stadtro GE stichay who were actuadly deployed in “Op
RHING™. A. .

Nature of concessions granted tot hem for the })éi‘ibd of operation.

Actual period for which concesstons are adnussible.

Late of concession granted along with authority letter. \ :
Whether the émplovees who were granted Modified Field Ares concesstons
waie relainingany Gost, accommodation i their old peace duty s tion,

— I

windly accord prioeity Lo provide ug- with the abovs ieotioned
Cindornadions o that the case may be finally digposed ofl at the:earliest.

/ @(ZLP%J\M/(\

(C.ZOTHANKUUMA)
FECONTROPEER

cContd. On Page-02)
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T le mil s 2500 Registered |
‘ office of the GE Silchar Division
Military Engineer Services
PO : Arunachal, pistrict t Cachar
ASSam = 788025

~ 1604/8/ Lb /m1P o 3an 06

Mg 3 '
o 99 kP mpnz_

1, Ref to CDA Guwahati letter Ne, pay/025/IV dated 14-3-2005
addressed to Your HQ, Your HQ letter No. 16037/1/aA2 4t 29 oct 05

and thi® office letter Noo 1604/8/33/E1P 4t 04 Feb 05,

2. A eopy of CDA Guwahati letter No, pay/025/1v at 14 Mar 05
is enclesed with a request te previde necessary ynformation as
asked vide Ser No 1 to 5 of the 4bid letter to encabje CDA Guwahat{
to issue necessary Clearance to AAO Shillong for admitting the bill
in audit pleasse, -

3. As the bjll contains most ef Group *c? and °D°’ employees of
this effice and they are constantly focusing thie issue {n variocus
.fajun- hence, your RQ is = requested for an early action please,

«%/K%/ ) | é::;i-nd;—:s.i.n.gtl )

Encl s One Garrison Engineer

Copy to i~ ' 0\%/ ZL ,

HQ 137 Wks Engrs - for Lnfo; pleass,



47—— , Ammxu«\ée —~13 S
Office of the G& silchar Diviefiea / Oq(
- Military Engincer Services | :

: : ) PO ¢ Arunachsl, Dietrict s camr

@ . Assam ~ 788025 \

1604/8/ H’( /Eip 4 may 06 |

Tele MLl s 2500

M 3 Cerps
c/o ‘ss aro

Phcn nt 8=

1136 . (@) ‘CDA @uwahati letter Ne. PAY/025/1V 4t u-e-aoos
Skl W te m KR and copy. te thig otue- and. £

‘,.-,:-133(») CDA awehatd letter Wo. nr/ozs/xv ot 181132004 |
sddrecped te ‘Your HO and cepy te Chief ln'imr -
'mncu' hu. Shilleng, this office & others. =

Mr ’ )1‘ (c) Your " hcwr llo. 15931/2/&3(:\) at zo-«zoos o
mnuu to uu. on . ﬂ Ly

() : This effioe letter Nos 1604/0/40/%19 @t iz-s-zbos
b {:0:/%::/!» &t 28-9-2005 and. uoc/lﬁuﬁu d-uc .

ﬂ;l,,h,«ua hu wmn up a case’ for pe :.' G
satery ceunter insu.  eperatisnil ot

: “ R 1 Sn A s -
11-.0 CAVAIAaN ‘statl of @& th COA Guwahatl; CHA" Sawehat
' ﬁ}:ﬁ'{uﬁ -\mu quonm xem M) 3:Corps whdeh:'

has- ‘
mﬁm Mwimim lnm t)n chtlt Oll Wi" "” M

DIy

4 ;S0 1. mmd unt the’ npun te th- quu-y oc cna cmnluu
h '1 n - pmrity ‘for wmlifare of etv otals, .. -

[ :.';-",’."
’ K
&é/

. .(..suunlu"!iﬁ;h b

. *-. L e . R . n . . .

M 137 Wke Engrs ~ The matter has been ummu with on
IR 7 during his visit en 22+23 Apr 06, Please
-7 persue the case with HQ 3 “:po for B

,:;f o,tly action,

>
o

"‘ .‘/‘

Lo e T

S T
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) ,/ - e ;Qmm?c HQ 3 Corps

A . Pin - 908503

- 4 Clo 99 APO
\ _
/ 6037/1,A2 |

&)_. Jun 2006

HQ 41 Sub Area A)

C/O 99 APO o
N~

GRANT OF COMPENSATORY COUNTER INSURGENCY OPERATIOM AL ~
ALLCE (OP RIHNO) TO CIVILIAN STAFF OF GE SILCHAR

1. Ref your letter No 0341/6/PC/GS(SD)(i) dt 15 May 06 and eariier letters thereon.

2. You arc requested to clarify the following pts in 'connection with Cl Ops alice 1o civilian
emp of GE Silchar and fwd the same dgirect to CDA Guwahati under intimation to this HQ :-

@) L

etails of the civilian staff to GE Silchar who were actually debloyed in “OP
RHINO™.

(b) Nature of concessions granted to them for the period of operation.
(c) Actual period for which concessions are 'admissib!é. i

(d) Rate of concessions granted alqng‘with_,ajmhority '(ettér.

(e) Whether the employees who were gr_ar'\téd Modifiéd' Field Area Concessions
were retaining any Gowvt accn-in their old peace duty station: ~

3. Copies of CDA Guwahati letter No Pay/025/1V dt 18 Nov 04 and even No ¢ 14 Mar 05
are also encl harewith for your further necessary action please. ﬁ

P@f " ' ' (ngpreti)
@N Lt Col
to :- . ‘

AAG

For COS
Copy

CDAZGuw&h;nai.
Udayan Vihar, Naiangi, _
Guwahati-78117 1 - ‘ L

RO

Forinformaiion =il roizrence 1o your letler cited at para & cho

HQ 137 Wks Engrs

. Forinfo Wt GE Silchar Divisiori letter No 1604/8/47/E1P ¢
. 19 May 06 and 137 Wkg'Engr letter No 1301/72/EIP dt 25 May 08.
GE Silcher Division : - S .
MES S g » 1
:Arunachal, ’ T
Dis} - Cachar (Assam).
L~ ’




¢ | fpverwe—y, T

Tele s 60“2(’111) , Headquarter ":f ReEE B

5 Vg Jpemer

P et e i)

1301/ \<; /EIP ' /( *’“1?""°°5 { ‘

r ig
E Silchar : ‘ G
Po0: Arunachal AR
Dist: Cachar ' £
Asm'.

GRANT OF COMPENSATORY COUNTER INSURGENCY
OPERATIONAL ALLOVANGES(OP RHINO) TO

CIVILIAN STAFFOZ GE SILCHAR /

1% Reference ysur Letter Neo;1604/B/47/EIP
&1,: 19 271)2005 and 1030/426/EIE at 07 ‘une 2006
ara . Iy - ’

s It is intimated that clarificetion fer ent
of CIDP3 allowances have gl ‘been ferwarded te

HQ 41 Sub Area, C/0 99 APO ~_V/de HQ 3 Creps « '
i e Letter No,16037/1/A2 at 02 June 2006 witn an
intimation te this HQ and alse yeur divisienm, !

3. ouwtd CoUe 04 ,LLA Saw wn' A ge /w\'b&\j
Jeu a8 anmd ew leen cziec,o_zcvo_aL 7&'10\/\4; \A)a
(LD Sharma) =
Lt Cel ,

Orrg Adjt
for CWE




1 oIc! :Msi;: ATTY) UOffice Of Ihc Garmon Engumr Silchar
PO: Arunachal, Dist: Cachar, Assam

1§02’{B/g)~ HIP \ @Y"’m“

i mm Headanarters

f ] t.. Dals .
e ptaci L
PRy 3 gl indy - !
thiws s Yo IR L ﬁ CY
, H d
e e I\

GBAMQT Cf b

L et
o Weterence mvmrr HO) letter No. lmfo(om)dmdos @@yzoos

- N DPTans as per Para 2 bub fa)to(e)of HQ3 Corps'leit"er No. 16037/1/A2 dt. 02 Jun O6asked vide
Sur BO boao Tattes o e,

J Vaka, LA\ PV RN ‘\!“\r‘ .0 Au.l. llcd as ‘mdﬁ

: () Nowinal Roll of the civikian staff of GE sndm‘”_ m actually deployed in “OP RHINO".
Lerox copy atiached please. ’

wm o (B) A 210K copy of HQ 3 Corps letter No. 16%7/2/.\2(1\) dt. 10 Scp 05 attached plcasc.
T @) Perod from 01 May 99 to Sop 2005. "
S € '"t!mcv......, u..acopyof(}oﬂletternommgmemesﬁakomm

ey Gl aplayees of this division not in receipt 6f Modified fisld allowance

{SSatymadh)
AGE'T'.
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sStation Headquarters
Masimpur Mil 8tn(Silchar)

3223/a(ops) L ) -Rug 2006

HQ 41 Syl Area Gs(sD) R o e

AR . I i L)

1. Please ref your letter No 034176/6815Di gt -10. Jun 06,

2. Details as per para 2 ser (a) to (e) of HQ 3 Corps letter

No 16037/1/A2 at 02 Jan 06 obtained from GE Silchar are fuwd

herewith as under =

(a) The photo copy of the nominal roll of the civilian
staff of Gt Silchar actually deployed in "OpP RHINO" i8
att please, .

(b) A zerox copy of HQ 3 Corps letter No 16037/2/A2(A)
at 10 sep 05 is aleo att, ,

(c) The actual period of deployment is from 01 May 99
to Sep 2008, |

(d4) A copy of @ of Iulettet notifying the rateg of
concessions granted is a&lso enclosed,

are not in receip

(e) The aivilian emplqyeci of GE silcha
for staying in

of Modified field allowance and the allge
this atation please, C

0f£fg Adm Comdt

Encls : As aboVe _ for sStn Cdr

copy o g~

GE silchar ° « For }nﬁo with ref to their letter No
_ 1604/B/52/E1P 4t 21 Jul 2006,




et

— 59 -

£} m ey WL - 18 f@/
Mukhyalaya 41 Sub Area
Headquarters 41 Sub Area
PIN : 908641 .

C/0O 98 APO

0341/6/PCIGS(SD) : 2 Aug 06

HQ 3 Corps (A)

o

%

GRANT OF COMPENSATORY COUNTER INSURGENCY OPERATIONAL
&gﬁmﬁmmmw&ms.gwﬁéw

Ref your letter No 1 65037/1/A2 dt 02 Jun 06.
Details as per para 2 ser (a) to (e) of your letter under ref are fwd herewith as under -

(a)  The photlocopy of the nominal roll of the civilian staff of GE Silchar actually
deployed in “OP RHINO is att please

)y A zerox copy of your HQ letier No 16037/2/A2(A) dt 10 Sep 05 is aiso att.
() Thevactua‘l period of deployment is from 01 May 99 to Sep 2005.

(d A copy of G of | letter noiifying the rate of concessions granted IS also
enclosed.

(&) The civilian employees of GE Silchar are not in receipt of Nodified field
allowance and the alice for staying in this station pleasa.

(LS \\s_
(MS Phanirai)
Col
Offg Cal GS
Encls t As ab'ove.
Gopy to - | |
Stn HQ Silc}xatiMasimput \ . for info wit your letier No 1223/G(Ops) dt 22 Aug 06.



1603712102 (A)

~ 59 - Amnmexure - 1 |

4{}
RES[RICIED |

HQ 3 Corps
Fin 203503

Cr®s5 2470

lo Mar 2007

CDA () Pune(Tech Sec)

SRANT OF SPECIAL, COMPENSATORY FIE| b ARE
AREA AND ) COUNTER. INSURGE?ICY LOPERAT NN

Concerned PAO (OR),
CDA and Record Offices

D

ey e AL, MODIRED iR p

ALLGHANGE
SCETION ALLGHANGE

T RefGovt of india. MOD) letter Nos -
(a) 3'/'269/AG/PS-3(A),-":JU/I_)(r ' ay/Services) dt 13 Jan 94\« -
(b)  3izeusc VAGIRS-3(A)121/0 (Pay/Cervices) ot 14 Jan Y4, g~
(c) 8(1)/97/D(Pay/SeMce) dt G3 un 97, -
(d) 26)/97XXID(Pay/Service) ot g Feb éooq. N7 )
(e) B/S726S)/AG-/P3-3(=1),"I '.’H(VD(Pay/Sérvice) dt 18 Sep 2001
! 8(3)72000/D, Puy/s.eryices_)-df. 20 FFet 2002,
o | (@) !3(1)/97/[)(Pa','/éfer\'icos) at 22 Jun 2008,
g ’_ 2 The ¢

erations Area js submitted herswith as

please:.

2

“Copy t -

e uarterly repoit far the Quaror &
* formations/units falling in Fic'd Areg Nae

‘Encls  As abovg

nding Seb 2007 regarding list of
cled Field Arca and Counier Ineligensy
er Appenciix for your nececseary action

*t\\\ o L
(ATt Kathpalia)

Col

Lol A .

For GOC

Adjutarit Generafs Branch (AG Ps-3 (@)

Army Headquarters
. DHQ, FO New [J;elhi- 110011

| - HQ Eastern (Lz()n:»d (A)
F .

RESTRICTED




HQ 57 Mtn Div (A) A

HQ IGAR (N)
HQ IGAR (S)
HQ 23 Sector
HQ 21 Sector
HQ 5 Sector

HQ 9 Sector

HC 10 Sector .
HQ CE (P) Pushpak
HQ CE (P) Sewak
HQ CE (F) Setuk
HQCE (P) Udayak
HQ 101 Area

¥Q 7 Sector >

HQ 41 Sub Area
HQ Rig Zone Shillong /

5% -

RESTRICTED

2.

For info alongwith a copy of the above Appx.

Relevant extracts may pl be fwd to fmns/
units. Consolidated data for the next qr in r/o all
tmns/units may pl be fwd to this HQ by 20 May 07.



13
Ser Emn/Unit Loc Status _Pate
© |No | Erom  |Tq
176. |61 'B' DSC Pl atl with iMasimpur CMFAA |01 Jun 02 To date
444 Coy ASC (Sup) | | (Assam) 4
177. . {GE Silchar Siichar CMFAA |01 Dec 06 23 Feb O
T . | (Assam) . ] . .
'[178.  |BRO Siichar iSilchar CMFAA 101 Nov 99 To dato
‘(Assam) o
179, |GE 872 Engi Wi~ Agaitata CMFAA |15 Feb 97 To et
L Sec \(rioura) | ] o
180. [GE () (P) Teliamura | Telamura CMFAA 10 Apr2000 [To cain
e L) I A N o
181. JAdhoc Stn HQ {Vai-angte CMFAA |01 Jun 05 To datc
Vairangte 1(Mizoram) ‘ i
182. 435 & 444 DSC Pis IKumbhirgram CMFAA {01 Jun 04 1To cata
att to 22 Wing AF [(Assam) ; .
183. [478A DSC Pi att with ;Rangap’ahar CFAA 01 Dec 06 28 Fet 07
57 Mtn DOU ((Nagaland) | L~
HQ 67 Mtn Div ,
© V84 THQ'57 Min Div (Main) [Leimakhong  |SCCIA (Fd  129Mar04 |76 dax
e [(Manipur) — |Area) Jooee
185. |HQ 57 Mtn Div (Rear) iMasimpur ~ |SCCIA (Mod {29 Mar 04 To dut
_.(;Assam)‘ Fd) o
188:-{18 Engr Regt (Main) Leimakhong SCCIA 19 Oct 06 To date
. e _|(Manipur) (Fd Area) | S SR
187. |18 Engr Regt (Rear) Masimpur SCCIA 19 Oct 06 To dute
188 57 Bo s ma—iissam) - I(ModFd) | I
188. 157 Mtn Div Sig Regt ~"Masimpur SCCIA (Mod {29 Mar 04~ [To data
(Rea) (Assam) Fd) e
188. (SA'; l}ﬂt)n Div Sig Regt Leimakhong SCCIA (Fd |29 Mar 04 To raie
. ain Manipur) Area) .
190. {557 ASC &n (Rear) lﬁaﬁnppur SCCIA (Mod |03 Dec 02 To dato
' ' (Assam Fd) . —
- 1191, 1857 ASC Bn (Main) Leimakhong) SCCIA (Fd 04 Aug05. [To dare
: —_____|(Manipur) Area) i e
192. A Cay (MT) 557 ASC Leimakhong SCCIA (Fd  [03 Dec 02 To datz
1 Bn e ____i(Manipur) Area) 1 *-E*f,%“h__:::ﬁw
‘ w¢“4 o

-9 -

LS LRIC LB
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Ser Emn/Unit Loc | Status
No Erom |Io
183. |9 Compo PI 557 ASC |Jiribam SCCIA(Fd |01 Nov05 [Todate
Bn (Manipur) Area) N
194. |Det 9 Compo PI 557 |Aizawl - CMFAA 010ct05  [Todate
ASC Bn O (Mizoram) : " 1 i
1195. |Det 10 Compo PI 557 |Agartala SCCIA 03 Dec 02 Todate
: ASC Bn (fripura) (Mod Fd) .
196. |11 Compo P1 557 Bishenpur SCCIA 01 Apr 05 Todate |
ASC Bn (Manipur) (Fd Area) '
197. {12 Comp PI 557 ASC|CC Pur SCCIA 01 Oct 05 To date |
Bn , (Manipur) (Fd Area) !
8. |75 DSC Pl att with Zakhama CFAA 01 Dec 06 28 Feb 07 i
- 112 Comp Pl 557 ASC|(Nagaland) - i
. _|Bn ’
. |Det 12 Comp PI 557 |[Chakabama SCCIA 03 Dec 02 To date
ASC Bn : (Nagaland) (Fd Area) ;
. |{Det 12 Comp PI557 |Zakhama SCCIA 03 Dec 02 Todate |
ASC Bn (Nalaland) (Fd Area) '
. {657 EME Bn Leimakhong SCCIA 08 Aug 05 To date
(Manipur) (Fd Area) ;
. |862FdWksp Coy  |Leimakhong . |SCCIA 08 Aug05 |Todate |
EME __|(Manipur) (Fd Area) i
. |Det 862 Fd Wksp Coy [Masimpur SCCIA . [08Aug05 |Todate
{EME (Assam) 1(Mod Fd) ‘ , 4’
.-|97 Mtn Div Ord Unit  [Masimpur SCCIA 15Dec02 |Todate
(Assam) (Mod Fd) : |
. |34 DSC PI& 165°A"  [Masimpur CMFAA 150602 |Toddte
DSC Pl att with (Assam)
57 Mtn DOU | . _
. |No 1 Det 57 Mtn DOU |Leimakhong SCCIA 15 Feb 97 To date
4 (Manipur) (Fd Area) . '
) *{€07. |Amn Point 67 Mtn Rangapahar SCCIA 25 Oct 89 To date
T - Y (Nagaland) 1(Fd.Area) .
478 ‘A’ DSC Platt - |Rangapahar CFAA 125 Oct 90 To date
With Amin point 57 (Nagaland)
Mtn DOU ' . : ' .l
1209, 474 'A'DSC Platt  |Agartala CFAA 20 Nov 03 Te date
" with Amn Point 57  |(Tripura)
Min COU | :
210. {57 Mtn Div Postal Masimpui SCCIA = . 20 Nov 02 To date
L Junit  _  J(Assam) |(Mod Fd) }
RS
: N //
e :

RESTRICIED
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to. 8(3)/91/D(Pay/Services)
Government of India -
Ministry of Defence
4***

: New Delhi, dated the 14" January, 2005.
To .
The Chief of the Army Staff
New Delhi.

Subject: Op Rhino - concessions to Armed Forces Officers and Personnel Belqw Officer Rank
including Defence civilians deployed in CI Ops. .

Sir,

I am directed to refer to this Ministry's letter of even number dated 27V July, 2004 on
the above subject and to convey the sanclicn of the President to the grant of concessloqs
mentioned in this Ministry's letter of even number dated 10" January, 1992 read with this
Ministry's letter No. 37269/C1/AG/PS-3(a)/121/D(Pay/Services) dated 14" Jan. 94, as ameflded,
for a further period of six months w.e.f. 15" December, 2004 i.e. till 14" June 2005 or till the
termination of Op Rhino, whichever is eardier.

2. This issues with the concurrence of Finance Division of this Ministry vide their UQ Mo.
5(21)/2002/1667/AG/PA dated 7 January 2C05. '

Yours faithfully,
T e

(R.K. Grover)
Under Secretary to the Government of India

Copy to :

CGDA, tew Delhi

Director (Fin/AG) ]

DGA(DS), Church Road, L-11 Block, Brassey Avenue, New Delhi

COA(Q), Pune CDA(P), Allahabad

CDA, Bangalore

PCDA(Westem Command), Chandigarh CDA, Chennai
CDA(Eastem Command), Kolkata - CDA, Guwahatl
PCDA(Northem Command), Jammu CDA, Jabalpur
PCDA(Central Command), Luckinow © CDA (Army), Meerut Cantt.
CDA, Patna PCDA( Southem Command), Pune

CDA, Secundarabad
V?rcctor of Accounts (Postal), APS Accounts Section, Nagpur.
Ri4Y HEADQUARTERS - AG/PS-3 (a)
CDA(HQ), New Delhi
AG/MP-586 :
Asstt Director (D), O/fo Director ARO, DG of Security-
Cablnet Secretariat, East Block-5, R.K.Puram, New Delhi.

ALSO A COPY SIGNED IN INK TO :
CGDA New Delhi

CDA (0),Pune CDA (P), Allahabad CDA Bangalore . PCDA (WC) Chandigarh
COA (EC) Kolkata CDA Guwsahatl DA(NC), Jammu Cantt.  CDA Jabalpur
PCOA(CC) tucknow CDA, Chennal CDA(Ammy), Meerut Cantt '

CDA Patna PCDA(S C), Pune coa SecurldemQad

Dircctor of Accounts (Postal), AFS Section, Nagpur
LTI
iy D
Ty (L
I'T it V(d\7\ f/
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